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Title: Need to increase Haz quota for the state of Uttar Pradesh.
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MR. CHAIRMAN: Shrimati Kaisar Jahan and Shri P.L.Punia are allowed to associate with the matter raised by Shri Ramkishan.
...(Interruptions)

MR. CHAIRMAN: Let him speak. The hon. Member from your Party has spoken. Please allow other parties also. I will call
you later.

...(Interruptions)
MR. CHAIRMAN: You have already said it. Nothing will go on record.

(Interruptions) €/



